
 Asadha  28,  1913  (Saka)

 published  {rom  Agra,  obsolete  and
 out  of  date  teclinique  and  equipment
 temoved  from  elsewhere  is  being  used
 by  the  local  telephone  authorities  in
 an  attempt  to  install  Cross  Bar  tele-
 phone  exchange  in  Agra  despite
 Central  Government's  policy  to  टान
 courage  latest  technique  and  assurance
 to  install  electronic  telephone  exchange
 im  Agra.  If  succecds,  the  move  will
 add  to  the  woes  of  telephone  users
 of  Agra  who  are  already  fed  up  with
 the  unsatistactory  telephone  service
 besides  wasting  the  money  from  the
 public  exchequers.

 1  would  request  the  Hon.  Minister
 of  Communications  to  ummediately
 intervene  m  the  matter  and  get  an
 clectronic  exchange  installed  in  Agra
 The  former  Minister  of  Communica-
 tions  had  already  made  an  announce-
 ment  to  this  effect  at  Agra.

 SHRI  SANTOSH  KUMAR  GANG-
 WAR  (Bareilly):  Mr.  Speaker,  Sir,
 through  you,  ।  would  like  to  tell  the
 Central  Government  that  an  amount
 of  rupees  3000  crorcs  15  outstanding
 against  the  Central  Government  as  this
 amount  has  not  been  paid  to  the  U.P.
 Government  for  the  last  one  year.  The
 State  Government  should  have  made
 efforts  to  get  this  amount  last  ycar
 trom  the  Centre  as  it  was  the  sanc-
 tioned  amount,  but  the  Government
 remained  cntangled  in  other  things
 instead.  An  amount  of  Rs.  1370  crore
 1s  the  sanctioned  grant  for  the  yeur
 1990-91,  but  the  payment  has  yet  to
 be  made.  Sanctioned  loan  amounting
 to  Rs.  787  crore  has  yet  to  be  receiv-
 ed.  An  amount  of  Rs.  139  crores  per-
 taining  to  family  welfare  for  the  last
 and  the  current  ycar  15  also  outstand-
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 ing  Besides,  an  amount  of  Rs.  700
 crores  relating  to  Anpara  project  has
 also  not  been  given.  Thus,  the  total
 arrears  come  to  over  Rs.  3000  crores.
 As  a  result,  the  development  works
 throughout  the  State  are  held  up.
 Suice  the  Hon.  Minister  of  Parliamen-
 tary  Affairs  1s  present  in  the  House,  J
 would  request  him  to  pay  attention
 to  it  and  tell  us  the  time  by  which
 the  outstanding  amount  would  be  paid.

 12.06  hrs.

 Re.  Murder  of  19  Pilgrims  in  U.P.

 [English]

 SHRI  TARA  SINGH  (Kurukshe-
 ua).  A  news  item  was  there  in  the
 Papcr  yesterday  about  the  brutal
 murder  of  19  pilgrims  and  the  matter
 was  also  raised  yesterday.  Sir,  this  is
 a  very  serious  matter,  We  fave  learnt
 that  some  persons  in  UP.  are  bent
 upon  driving  out  all  the  farmers  who
 are  settler  there  I  request  that  the
 Government  should  enquire  into  this
 matter.

 |  franslation]

 SHRI  BUTA  SINGH  (Jalore):
 Mr  Speaker,  Sir  I  would  like  to  pre-
 sent  before  the  House  a  grave  aspect
 of  the  issue  which  Hon.  Shri  Tara
 Singh  has  just  now  raised.  A  news
 report  about  the  killed  pilgrims  say
 that  they  were  made  to  get  off  a  bus
 and  taken  into  police  custody  a  day
 before  they  were  killed.  Thereafter,
 they  were  taken  to  a  guest  House  and
 kept  there.  The  following  day  they
 were  taken  to  two  different  ghats  in


